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Creation of Mational Pharmaceutical
Pricing Authorlly (NPPA)

1828. SHKI SOLIPETA
RAMACHANDRA REDDY: Will the
Minister of CHEMICALS AMU FER-
TILYZERS be pleased to state:

{a) what are the ressons that in spite
of wuch publicity, the National Phar-
wacsutical Princing Avthority (NPPAY
hds pov yet taken shape;

(b) what are the details of stumbling
Mocks put up by the burcausrais not
interested in the creation of NPPA;

{c) whether some bureaucrats are al-
leged to be in collusion with drug man-
ufacturers ¢ make iliegal money; and

(d) if so, what action has been taken
so far?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (DE. A.K. PATEL):
(a) The NPPA was established on 25th
August, 1997 and is fuily functional since
4th Septemmbder, 1997.

{bj t¢ {d) Neo, Sir.

Payniet of Compensation to Victims of
Bhogail Gas Tragedy

1829. SHRI1 SOLIPETA
RAMACHANDRA REDDY: Will the
Minister of CHEMICALS AND FER.
TILIZERS be pleased 10 staie:

{a) by when the remaining amount of
Rs. 60.50 crore out of the initial amount
of Rs. 163.10 crore which was later on
increased to the tune of Rs. 258.00 crore
under the action_plan initiated for the
victims of Bhopal gas tragedy since April,
1990, is proposed to be given by the
Central Government o the Government
of Madhya Pradesh;

{b} whether the Centrai Government,
while demanding compensation from the
multinational company, Union Carbide,
had categorically told the American
Court that the entire 56 wards of Bhopal
were gas-affected; and

(c) if not, the number of wards men-
tioned in the court?
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THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS {DR. A.K. PATEL): (a)
The Gutlay for the Action Plan, initially
at Rs. 163.10 crores has been enhanced
in stages, after considering the State Gov-
erunent’s proposals, to Rs. 258 crores
and 23 recommended by the Finance
Commuission, 753% of the expenditure is
met by the Central Government and the
rest by the State Government. The Cent-
ral Government has so far released Rs.
166.37 crores. Frovision for the remaining
amount has been made but the releases
can only be considered after the State
Government fulfils the conditions for the
Giamt like submission of Audit Cer-
tificates om the expenditure incurred and
achievement of physical and financial
targets.

{b) and (c) The compiaint for obtain-
ing compensation filed in the American
Court was for all the victims of the

Bhopa! gas tragedy, unrelated to the
number of wards.
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